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CENTRAL RDMINISTRATIUETRIBLjNPL 

7 	 8JLORE BENCH 

second Floor, 
Commercial Complex, 

Indiranegar, 	- 
Bangalore-38. 

Dated: ' OFEB1994 

PPLICTION NO(s) 720 of 1993. 

PPLICPiNTS-Iemanth Kumar v/s. RESPONDENTS:  Chief Supdt.of Central 
Telegraph,Bangalore and Others. 

TO. 

Floor,. 
First Cross,Sujatha Cornplex,Gandhinagar, 
Bangalore-560009. 

The Cief Superintendent 
Central Telegraph Office, 
Bangalore-560 001. 

TheDirector,Telecommunjcat ions, 
Bangalore Area,Bangalore-9. 

Secretary,Ministry of Communications, 
New Delhi. 

Si.M.S.Padmara.jaiah, 
Sr.C.G.S.C. High Court Bldg, 
Bangalore—1 

SUBJECT:- ForuardinQ of copies of the Oroes passed by 
the Central Admini6trative Tribunal,Bangalore. 

-xxx- 

Please find enclosed herewith a copy of the 

ORDER/STPY ORDER/INTERIM ORDER/, Passed by this Tribunal 

in the above mentioned application(s) on 25-0I-1994 

"DEPUTY REGISTRR 
JUDICIPL BRNC-HES S  
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CENTRAL ADMINI5TRATIVETRIBUNAL 
8ANGALGE BENCH, BANGALCRE 

.1 ' 	. 	. 
OR IC INAL. A•PPL ICAT.tDN. N0.72 0/93 	.. . 

TUESDAY THIS THE.25TH DAY OF JANUARY 91994.: 

hR. JUSTICE P.K. SHYAI'UFDAR 	VICE CHAIRIIAN 

R. T.V. RAtIANAN 	... 	. . . . 	1E FE ER(A) 

Shri Hemanth Kumar, 	 . 

K.S. Town, 	. 	.. . . 
Bangalore —560 060 	 . 	. 	Applicant 

(By &dvocate Dr.P1.S. Nagaraja) 

vs. . 	 S  

The Chief Superintendent,. 
Central Telegraph Office, 
Bangalore - 560 001 

The Director 
Telecommunications, 
Bangalore Area, 
Bangalore - 560 009 

Union of India, 	: 
represented by Secretary to Govt., 
I9inistry of •Communica5tions, 
New Delhi 	. 	 . 	Respondents 

(By Advocate Shri M.S. Padmaraja.iah) 
learned Sr.Central Govt.Standing Counsel 

ORDER 

hr. Justice P.K. Shyamsundar, Vice Chairman 

notice the applicant has a remedy of 

( •s.io'rnJ 1ch he has not exhausted. In most 
heseces, it will be beneficial for the 

appli,ants themselves if they do approach the 

authority who is in a better position 
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to grant higher relief to them than that we 

can grant in an application filed under Section 19 

of the Fdministratjve Tribunals Act s  We have been 

taking this view consistently asking people to 

exhaust the administrative machinery by invoking 

the remedy of a revision petition. Accordingly, 

we also make an order herein directing the applicant 

to file a revision petition and thereater come 

back to us if need be. 

Recovery of amount short credited stands 

stayed till the disposal of revision petition 

provided a revision petition is filed within one 

month from the date of receipt of a copy of this 

order. If the applicant files a revision petition 

within the time stipulated, the Department will 

dispose of the same within four months thereafter. 

Copy of this order be sent to the Department for 

information and compliance. With these observations, 

this application stands disposed off finally with 

no order as to costs. 

H 	 A 

7 - 
( T.V. RANAr'JAN ) 	( P.K. SHYA'iJMAR ) 	? 

VICE CHAIRP1AN 
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-- 	 tGALCE BENCH 

Soco'd Floor, 
. 	 V. 	 . V 	 .. ComeciálCmplex,. 

Indiranagar, V 

Bangaloré-560 038. 

V 	
llaneous..Ap&!I.No.  340 341/94 irl Dated:- 17 AUG 1994 

. AJ?PLATIQ' 	 720 of_-:__. 
 

V 	 RESPQWENTS; . . ... •. .- 	...... V  
Sri.Hemirfth Kvnar V/S.. Chief Supdt.Central Telegraph Office, Bangalore 

and Others.. . . •. 	. . ... 	 1. 

Dr.M.S.Nagaraja,Advocate,No.fltjirstcross,SecondP1oor, V  
Sujatha Cornplex,Gandhinagar, Bang alore-560009. .... 

Sri.M.Vasudeva Rao,Addl.Central Govt.Stng.Cotzisel, . ....-. 
High Court 	,8analore-560OOl.  

- 	••Tt ••  - 	
.• 	

.- 
V 	 . . 	

•. 	•. 

-. 	.: 	-.• 

Subject:- Forwarding ei cpi.es  .i the Jrders passed. b.y'th---
Central administrative Trjbunal,Bangalore. 

Please f....d herewith a copy of th.DER/ 
pas5 	y 'this Tr..I..bunal. in the above 

mentioned application(s) on_-_010894. 
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V 	JLç DRJTY REGISTF 	'I 
JUDICIAL BR?CHES. 
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